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ORpER 

S.Dasjta,AM 

This Misc.Application no.59 of 1998 has been 

£ lied by the applicant seeking amendment to the Origina1- 

Application in bringing on record certain subsequent 

developments and also making certain additional prayers 

in the light of thse:: developments. M.A. is allowed and 

be made part of the Original Application. For convenience 

ot the Court, a Composite Application be filed by the 

applicant incorporating the amenients.. Respondents are 

given liberty to file additional reply to meet the amended 

paragrap1 within 4 weeks and thd matter be listed for 

hearing on 2.9.98. The applicant may file rejoinder, if any, 

before the next date fixed. Miscellaneous Application stands 

dispose 	No order as to costs. 
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